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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO- 303 of 2025

IN THE MATTER OF:

NARESH KUMAR & ORS. «....APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS. «.....RESPONDENT(S)
INDEX
S.No. PARTICULARS PAGE NO.

RESPONSE ON BEHALF OF THE UTTAR
PRADESH POLLUTION CONTROL BOARD IN
COMPLIANCE TO THE ORDER DATED
03.07.2025 PASSED BY THE HON'BLE
NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI.

ANNEXURES

COPY OF INSPECTION REPORT DT. 08.07.2020
ANNEXED HEREWITH AS ANNEXURE R-1

COPY OF SDM REPORT DT. 05.07.2020
ANNEXED HEREWITH AS ANNEXURE R-2

COPY OF LETTER DT. 08.09.2025 ANNEXED
HEREWITH AS ANNEXURE R-3
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S. COPY OF THE LETTER DT. 27.09.2025
ANNEXED HEREWITH AS ANNEXURE R-4

6. COPY OF THE INSPECTION REPORT DT.
30.09.2025 ANNEXED HEREWITH AS
ANNEXURE R-5

THROUGH COUNSEL

| /
BHANWAR PAL SINGH JADON
STANDING COUNSEL FOR STATE OF U.P.

EMAIL- bhanwar09jadon@gmail.com
Ph: 9639286572

DATE: 09.10.2025
PLACE: NOIDA
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO- 303 of 2025

IN THE MATTER OF:

NARESH KUMAR & ORS. .....APPLICANT
VERSUS

STATE OF UTTAR PRADESH & ORS. ......RESPONDENT(S)

RESPONSE ON BEHALF OF THE UTTAR PRADESH POLLUTION

CONTROL BOARD IN COMPLIANCE TO THE ORDER DATED

03.07.2025 PASSED BY THE HON'BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI.

I, Ankit Singh aged about 38 years S/o Sh. Ajit Singh, presently posted as
Regional Officer, Uttar Pradesh Pollution Control Board (hereinafter referred as

UPPCB), do hereby solemnly affirm and state on oath as under:

1. That I, the Deponent in the official capacity mentioned above, I am
acquainted the facts and circumstances of the case and as such I am

competent and authorized to swear this affidavit.

G 8 OCT 2023
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2. That I state that the contents of the report have been drafted by my counsel
on my instructions and the contents of the same are true to my knowledge

and nothing material has been concealed there from.

I. BACKGROUND OF THE MATTER

3. That in the present matter, the applicants have claimed compensation for
deaths and injuries caused by an explosion on 05.07.2020 at an illegal

candle and firecracker unit in Bakharwa Village, Modinagar, Ghaziabad.

4. That the matter relates to the media report published in News Paper Amar
Ujala edition dated 06.07.2020 titled “7 casualties and injury have
happened in the incident due to fire cracker explosion unit in Bakharwa
Village, Modinagar, Ghaziabad, Uttar Pradesh”. Ten persons died and
several others were injured. The unit, operating in rented premises, stored
highly flammable materials. The applicants have disclosed their
relationship with the deceased and injured. While compensation of Rs. 4
lakh was paid to most families, Applicant no.1 received only Rs. 2 lakh,
and no further payment has been made. Relying on the Tribunal’s order in
OA No. 44/2021, the applicants submit they are entitled to Rs. 20 lakh for

each death and appropriate compensation for the injured.

g g OCT 2025
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5. That in the abovementioned matter, the Hon’ble Tribunal vide order dt.
03.07.2025, directed as under:
Ce 7 Issue notice to the respondent for filing their reply by way of

affidavit within four weeks........ "

I. INSPECTION OF THE UNIT ON 05.07.2020

6. That the inspection of the said candle factory site upon in Village
Bakharwa, Tehsil Modinagar, District Ghaziabad, was carried out on
08.07.2020 by the UPPCB officials upon receiving the information
regarding the incident.

A Copy of the inspection report dt. 08.07.2020 has been annexed herewith

as ANNEXURE R-1.

7. The observations during the said inspection are as under:
i.  The factory is located amidst a densely populated area of Village
Bakharwa, surrounded by residential houses.
ii. At the time of inspection, no representative of the factory was
present, and police personnel were stationed at the site.
iii. Information gathered from local villagers revealed that on
05.07.2020, at approximately 4:00 PM, a fire broke out suddenly in
the candle factory located in Village Bakharwa, Tehsil Modinagar,

District Ghaziabad. Upon receiving information, the District

68 OCT 2025
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Administration immediately deployed fire brigade, ambulance, and
police personnel, who, with the help of the fire brigade, extinguished
the fire. During the inspection, partially burnt packets of
combustible candles were found at the site, and photographs were
taken as evidence.

According to the report of the Sub-Divisional Magistrate,
Modinagar, Ghaziabad, dated 05.07.2020, the factory was illegally
manufacturing and storing combustible candles at a confined
location by Shri Nitin, son of Shri Prem Singh, resident of Village
Bakharwa, Tehsil Modinagar. As a result of the fire, eight persons
died on the spot and eleven persons were injured.

A Copy of the SDM report dt. 05.07.2020 has been annexed
herewith as ANNEXURE R-2.

That as per office records, no NOC or consent was obtained from
the UPPCB for establishing this unit.

It is evident that the factory was storing C-category substances listed
under Schedule-1, Part-1 of the Manufacture, Storage and Import
of Hazardous Chemical Rules, 1989, and was being operated
without the required permissions, thereby violating Rules 4, 5, 7, 10,

11, and 13 of the said Rules.

N\ 8 0CT 2023
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8. That further, the UPPCB has written a letter dt. 08.09.2025 to the Sub-
Divisional Magistrate, Modinagar, Ghaziabad. That vide the said letter it
has been requested to forward the complete report of action taken by the
District Administration, Ghaziabad in the aforementioned matter.

A Copy of the letter dt. 08.09.2025 has been annexed herewith as

ANNEXURE R-3.

9. That in response to the aforementioned letter, the Sub-Divisional
Magistrate, Modinagar, Ghaziabad vide letter dt. 27.09.2025 has submitted
as under:

e That during the incident, 10 persons including men and women
laborers present at the site were found dead or injured. That within
the said details of the deceased is provided in a tabulated chart.

e The deaths of S. No. 1 to 8 occurred immediately at the site. Their
families were provided financial assistance of Rs. 4 lakh each. That
S. No. 9 died during treatment at the hospital and was provided Rs.
4 lakh. Further, S. No. 10, K. Laxmi, daughter of Naresh Kumar,
died during treatment on 13.07.2020 and was provided Rs. 2 lakh.

e That there were 12 injured persons whose list has been attached in
the said letter. That all the injured persons were provided financial

assistance of Rs. 50,000 each.

ocT 2025
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Copy of the letter dt. 27.09.2025 has been annexed herewith as

ANNEXURE R-+4.

II. INSPECTION OF THE SITE ON 30.09.2025

10.That the latest inspection of the said site was conducted by the UPPCB
officials on 30.09.2025. That during the said inspection, the it was
observed that the candle manufacturing unit in question is presently non-
existent, and the site is being used for residential purposes and animal
husbandry activities.
A Copy of the inspection report has been annexed herewith as
ANNEXURE R-5.
Photographs of the site taken during the inspection are attached with the

inspection report.

11.That the deponent is duty bound to fulfil the obligation which are assigned
under the law and directions passed by this Hon’ble Tribunal. The
Deponent is fully committed to ensure strict adherence to the orders of this
Hon’ble Tribunal and undertakes to faithfully comply with any further
directions or instructions that may be issued by this Hon’ble Tribunal,

without demur or delay.

) T
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12.Hence, the present affidavit is being submitted for the kind perusal of this
Hon’ble Tribunal. It is prayed that the same be taken on record.
PONENT
VERIFICATION

Verified at (;1}7421'&42 on this o 8 day of October, 2025, that the

contents of the above affidavit from paragraphs 1 to 12 are believed to be

true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

8 OCT 2025
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— &3 Hrafera—so%0 ygyer fasmr 918, Mg
Regional Office, U.P. Pollution Control Board, Ghaziabad
Website- www.uppcb.com, e-mail:roghaziabad@uppcb.in

s
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T ¥, ‘
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4 ST Hlodo AT 303 /2025 (ATE0V0 WA 448 /2025) NI HAR g 3 T RE
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mr], In this original application, applicants are claiming compensation for the deaths which: took

place and injuries which were. suffered on_account of explosion: in .an illegal candle and firecracker

manufacturing unit on 05.07.2020 situated in Bakﬁarwa Village, Modinagar, Ghaziabad, Uttar Pradesh.

6. Learned Counsel for the applicant submits that in-terms. of the order of the Tribunal applicants are

entitled for a sum of Rs. 20 lakhs-qu each death which has taken place in the incident and injured persons

are also entitled as per the law settled by Tribunal.

7. Issue notice to the respondents for filing their reply by way.of affidavit wi.t'hin four weeks., ., ,,,,0150

&1 gof faawer 39 wrafea o T o9 &1 e &, e B Ao e grr oRa ey

% SIUTE ¥ SAYE BIIAE) B o WS | SR Seoraa & 5 "o afrewor gRT wRe

ey fRAIF 03.07.2025 BT SIS GARTT B WM eq Rrem W @ ek 9@

Forenfarerdr welew, MRFardTe gr Seh! e far T 2 ) s Sa gaer 2w 10.10.

2025 BT GATE B T WEF-&'%\I
M

gfafafo— - ‘ .
1. freferer® weiea, misramEre @ wrer el o)
2. T RO BN (Fei—1), Sodo WgEYl T A, s LIS RN

T | - {

& Frafer : AME0THOTHO-2, VFER—16, TYERT, TMIRITEIE—201012 BIF—0120—4160108
qH@E : TC-12V, Iy @vs, Ml TR, e@=e 226010 |

v

-



5

ANNEXURE R-4

OFFICE OF THE SUB-DIVISIONAL MAGISTRATE MODINAGAR
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